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Ad hoc INCREMENT TO CENTRAL GOVERN-
MENT EMPLOYEES

9136. SHRI S.M. BANERJEE : Wwill
the Minister of FINANCE be pleased to
state

(a) whether a final decision has since
been taken 1o grant ad hec increment to
those employees who are stagnating on the
maximum of the grade since last two years;

(b) if not, the reason for the same;
and

(c) whether Railway employces  have
been given this benefit ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C.
SETHI) : (a) and (b). The matter is under
consideration and a decision is expected
to be taken shortly.

(¢) Yes, Sir,
PaYMINTS TO PAKISTAN

9137. SHRI BENI SHANKER
SHARMA : Will the Minister of FINANCE
be pleased to state :

(a) the names of the treaties under which
India is obliged to make payments to
Pakistan;

(b) the amounl payable under each treaty
yearly, especially the Indus Water Treaty:

(¢) the amount paid during the last three
years and the form in which it has been paid ;
and

{d) the amount paid for the trcatiss which
have ceased to operate ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C.
SETHID : (a) and (b). Under the Indus
Water Treaty, payments werc made from
November 1960 to November 1969 in ten
annual  equal instalments  aggregating
£62,060,000 to the International Bank
for Reconstruction and Development as
India's contribution to the Indus Basin
Development Fund.

Apart from this, under the Partition

arrangements, Pakistan was paid Rs. 70
crores as its share of the cash balange of the





